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Joint Cadre for I.A.8. &D4 l.P .8. 

912. Shri 'Bamellbwar Tantla: Will 
the Minister of Dome AJralrai be 
pleased to state: 

(a) whether Government are cbml-
dering to expand the joint cadre of 
IAS and IPS for Delhi and ;llimachal 
Pradesh; 

(b) if so, whether it is propoaed to 
t.'l>ver other Union Territories under 
ibia cadre; 

(c) it so, the names of Territories 
that will be covered under thl.I 
scheme; and 
:2387 (Ai) LSD-S. 

(d) the reaaom therefor? 

The Minister of State In the Mlnllt-
try of Home Mairs (Shrt Batbi): 
(a) to (<;). lt is proposed to extend 
the scope of the Joint IAS and the 
Joint IPS Cadres for Delhi and Hima-
chal Pradesh to other Union terri-
tories, namely, Manipur, Tripura, Goa, 
Daman and Diu, Pondicherry, Anda-
man and Nicobar Islands, Dadra and 
Nagar Haveli and Laccadive Mini.copy 
and Amindivi Islands. 

(d) The requirements for senior 
posts In the Union territories are in-
creasing and it is not possible to get 
suitable officers on deputation to meet 
these rising demands. The formation 
of Union territories cadres would 
remove this diftleulty. 

Publ.le Schools 

913 J Shrimatl Savltrl Nlpm: 
· \. Shrl IL G. Dubey: 

Will the Minister of Edaeatloa be 
pleased to state: 

(a) the number of public 11Choola in 
various Union territories which have 
hostels attached to them; and 

( b) whether it is a fact that the 
fees in these schoot. are very bllh 
for a common man? 

The Minister of Eclacatloa (llllt 
M. C, Cbqla): (a) ~ 

Himachal Pradesh-I. 

(b) Yes. 
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